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(a) whether it is a fact that Gujarat
Government had deputed a Committee to
inquire into the causes of heavy losses of life
at Kandla Port due to cyclone;

(b) whether it is also a fact that the
Committee headed by the Union Textiles
Minister has demanded a judicial enquiry
commission to be set up by Government
against Kandla Port Trust authorities; and

(c) if so, the details of the decision taken
by Govemment thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
SOMPAL): (a) No, Sir.

(b) No, Sir. The Union Textiles Minister
did not head any Committee set up by the
Govemment of Gujarat in this regard.

(©) Does not arise.
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Availability of Nuclear Power by 2020
A.D.

4027. SHRI PREM CHAND GUPTA:
Will the PRIME MINISTER be pleased to
state:

(a) whether it is a fact that between
15,0(X) MW to 20,000 MW will be available
from Nuclear Power Stations by the year 2020
AD;

(b) if so, what is the break-up of this from
each Nuclear Power Station; and

(c) whether all safety measures have been
taken in each plant?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRIMATI VASUNDHRA RAIJE): (a) and
(b) Based on the Fourth National Power Plan
1997-2012 a programme for generation of
11600 MWe of nuclear power by the year
2012 AD has been drawn up, the breakup of
which is given below:—

Details of reactors/ Total Capacity
Units (MWe)
1. Operating reactors 1840

2BWRs of 160 MWe each & 8 PHWRs
(1x100, 1x200. 2x170.1x220 MWe)

2. Reactors under construction (4 880
PHWRs of 220 MWe each)
3. Reactors sanctioned and work to 1000

commence soon
(2 PHWRs of 500 MWe)

4. Reactors awaiting sanction (8 2880
PHWRs 4x500.4x220)

5. Reactors in Planning stage (6 5000
PHWRs of 500 MWe each.
2x1000 MWe VVER)
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